
LEGISLATIVE ASSEMBLY 

NATIONAL CAPITAL TERRITORY OF DELHI 

Bulletin Part-I 
(Brief summary of proceedings) 

Friday, 23 August 2019 / 01 Bhadrapad 1941 (Saka) 

No. 103  

2.03 PM                          

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair 
 

1. 2.03 PM Ruling by the Chair: 

The Chair stated that he had not allowed any Notices other than the items listed in List of 

Business.  He also stated that any Member defying his directions would be committing breach 

of privilege and contempt of the Chair and the House. 
 

2. 2.04 PM Members of BJP stood up on their seats and demanded that their Notices be considered. The 

Chair denied and stated that he had already delivered his ruling in this regard.  

The Members of BJP came into the well in protest and started exchanging arguments with the 

Chair. 

The Chair requested the Members to take their seats.  

However they started raising slogans and caused disturbance in the House. 
 

3. 2.06 PM Question Hour :  
Starred questions No. 21 & 22 were asked and replied. 

4. 2.20 PM Sh. Vijender Gupta, Hon’ble Leader of Opposition & other Members of BJP entered the well 

of the House and continuously disturbed the proceedings of the House. 

The Chair named Sh. Manjinder Singh Sirsa and asked him to withdraw from the House. 

As the Member refused to withdraw voluntarily, the Chair directed the Marshalls to escort Sh. 

Manjinder Singh Sirsa. 

The Chair named Sh. Vijender Gupta and directed that he should not attend the remaining part 

of the Session. 

Sh. Om Prakash Sharma & Sh. Jagdish Pradhan, Members of BJP walked out in protest.  

Sh. Nitin Tyagi moved Motion with the leave of the House that Sh. Vijender Gupta, Hon’ble 

Leader of Opposition be suspended from the remaining part of the Session for defying the 

directions of the Chair. 

The Motion was adopted by voice-vote. 
 

5. 2.23 PM Starred Questions No. 23 to 28, 31 & 33 were asked and replied. 

Replies to Starred Questions No. 29, 30, 32 & 34 to 40 & Un-Starred Questions No. 89 to 158 

were placed on the table. 
 

6. 3.10 PM Statement by Sh. Manish Sisodia, Hon’ble Deputy Chief Minister : 
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister made a brief statement and expressed 

support for removal of Article-370  
 

7. 3.12 PM Statement by Sh. Kailash Gahlot, Hon’ble Minister of Transport : 
Sh.Kailash Gahlot, Hon’ble Minister of Transport made a brief statement on the Guru Ravi 

Dass Temple issue discussed on 22.08.2019 and clarified that the disputed land was owned by 

DDA and not the Forest Department of Delhi Govt. 
 

8. 3.17 PM Special Mention (Rule-280) : 

The following Members raised matters under Rule-280 with the permission of the Chair: 

1. Sh. Rajesh Gupta 

2. Smt. Parmila Tokas 

3. Sh. Sanjeev Jha 

4. Sh. Surender Singh 

5. Sh. S.K. Bagga 

6. Sh. Narayan Dutt Sharma 

7. Ms. Bhavna Gaur 

8. Ms. Alka Lamba (Minister of Health 

intervened). 

 
 

9. 3.44 PM Inspite of repeated requests of the Chair, Ms. Alka Lamba refused to resume her seat. 

The Chair named Ms. Alka Lamba and asked her to withdraw from the House till tea break. 

As the Member refused to withdraw voluntarily, the Marshalls escorted her out. 
 



10. 3.45 PM Special mention (Rule-280) continued : 
9. Sh. Somnath Bharti 

10. Sh. Som Dutt 

11. Sh. Naresh Yadav 
 

11. 3.54 PM Presentation of Reports : 

1. Shri Jitender Singh Tomar presented the Second Report of Committee on 

Government Assurances. 
2. Shri Saurabh Bharadwaj presented the Third Report of Committee on Petitions. 

 

12. 3.55 PM Papers laid on the Table: 
I. Shri Manish Sisodia, Hon’ble Deputy Chief Minister laid copies of the Annual Accounts 

alongwith the Audit Report of Guru Gobind Singh Indraprastha University for the financial 

years 2011-12, 2012-13, 2013-14, 2014-15 & 2015-16 (Hindi & English Version) on the 

Table of the House. 

II. Shri Kailash Gahlot, Hon’ble Minister of Transport laid copies of the following on the 

Table of the House :- 

I. 9
th
 Annual Report of Geospatial Delhi Limited for the year 2016-17 (English & Hindi 

Version). 

II. Notification No.F.23(488)/Tpt/ARU/2010/452/1042 dated 12/06/2019 of Transport 

Department regarding Auto Rickshaw Fare in National Capital Territory of Delhi 

(English & Hindi Version). 

III. Notification No.F.21/60/Secy./STA/2009/418 dated 19/06/2019 of Transport 

Department regarding STA Board (English & Hindi Version). 

IV. Notification No.F.DC/Ops/Tpt/2014/26079 dated 20/06/2019 of Transport Department 

regarding fancy number (English & Hindi Version). 
 

13. 3.56 PM The Chair adjourned the House upto 4.30 PM for Tea-Break. 

14. 4.35 PM House reassembled. 

Hon’ble Speaker in-Chair. 
 

15. 4.35 PM Short Duration Discussion (Rule-55) : 
Sh. Sanjeev Jha initiated discussion on “Reforms in power sector in Delhi through 

infrastructure enhancement which has ensured 24x7 power supply and rationalization of power 

tariff including provision of free electricity”. 

The following Members participated in the Discussion : 

1. Sh. Nitin Tyagi (He also read out his Resolution on the subject) 

2. Sh. Sukhbir Singh Dalal 

3. Smt. Parmila Tokas 

4. Sh. Rajesh Rishi 

5. Smt. Sarita Singh 

6. Sh. Akhilesh Pati Tripathi 

7. Sh. Jarnail Singh 

8. Sh. Jitender Singh Tomar 

9. Smt. Bandana Kumari 

10. Sh. Rajesh Gupta 
 

16. 6.04 PM The Chair extended the sitting of the House upto 6:30 PM. 

17. 6.04 PM Short Duration Discussion (Rule-55) continued : 
11. Sh. Surender Singh 

12. Sh. Mohinder Goel 

Sh. Satyendar Jain, Hon’ble Minister of Power replied to the discussion. 

Sh. Nitin Tyagi moved the following Resolution with the leave of the House: 
 

“The Legislative Assembly of National Capital Territory of Delhi in its sitting held on 

23.08.2019 resolves that: 

This House acknowledges the efforts of Government of NCT of Delhi in upgrading the 

infrastructure in power sector; 

 



This House appreciates the general feeling of Members that other Political Parties should not 

oppose the decision of making 200 units of Electricity free and reducing bill upto 400 units by 

50%;  

This House resolves that Opposition Party in the house is acting against the interest of Delhi 

by opposing the decision of making 200 units electricity as free.” 
 

The Resolution moved by Sh. Nitin Tyagi was put to vote and adopted by voice-vote. 
 

18. 6.43 PM The Chair greeted the House on the occasion of Janmashtami Festival. 

19. 6.44 PM The Chair adjourned the House upto 02.00 PM on Monday, 26 August 2019. 
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